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(vii) Workers engaged in construction
of Metro Raflways, Calcutta

SHRI NARAYAN CHOUBEY (Midna-
pore) : The Metro Rail Authority, Calcutta
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are inducting new persons, from open
market and also from other zonal Railways
for permanent posts in Metro Railways,
ignoring the claims of such casual workers
who are fit for the permanent posts, and
have requisite qualifications, although they
worked for construction of Metro Railways
for 10-12 years. Earlier, they had been
assured that all of them would be absorbed
in the Metro Railways and would be given
proper training for such jobs which are
permanent in nature. Now, Metro Railways
will very shortly start running and ; actually,
people welcome that after a long time, Metro
Railways are going to operate. But the
Authority is indifferent regarding a few
hundred workers whose sweat and toil made
Metro Railways a possibility. It is feared
that they will face retrenchment and
starvation after completion of construction.
This unjust move will definitely stir the
workers, and they will agitate for security of
jobs. I urge that the Government take
immediate steps to give permanent jobs to
suitable casual workers, and allay the fear
of the casual employees of the Metro
Railways, and openly declare that no casual
worker engaged in construction will be
retrenched.

(vili) Supply of Fertilizers to West
Bengal

PROF. RUP CHAND PAL (Hooghly) :
Sir, after three years of prolonged drought
conditions, there were good rains ;
and prospects of Kharif crops in West Bengal,
as in many other parts of the country, brigh-
tened and the demand for fertilizers also
picked up. But the actual supply of
different nutrients to West Bengal was far
short of the projected demand. As against
1.26 lakh tonnes of nitrogen, only 0.74 lakh
tonnes was the actual supply. In respect of
the supply of phosphate and potash, it was
only 0.14 and 0.4 lakh tonnes against 0.32
lakh tonnes and 0.16 lakh tonnes respectively
during the February—July 1983 period.

The inevitable result was acute shortage
of fertilizers and denial of fertilizers to the
extremely promising Aman paddy crop,
leading to loss of opportunity to makimise
production and farm incomes.



